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Provident Fund Act, 1952

*§85. Shri Tushar Chatterjea: Will
the )\zinistr:r of Labour be pleased to
refer to the reply given to Starred Question
No. 2692 on the 28th April, 1955 and
state:

(a) whether any decision has since
been taken by Government with  re-
gard to the procedure to be adopted for
the furmation of the Board of Trustees
for Provident Fund for factories exempted
under Section 17 of the Employees Pro-
vident Fund Act; and

(b) if not, how long it will take to arrive
at a decision?

The Depu Minister of Labour
{Shri Abid Ali): (a) and (b). Very diver-
t views have been cxpressed by the
tate Governments and different members
of the Trust and Government do mot think
they will be justified in coming to a decision
without further consultation with State
Governments. I cannot state exactly when
a decision will be made.

Shri Tushar Chatterjea: May 1
know what stands in the way of a decision
being made ?

Shri Abid All: That is whar I have
just replicd.

Shri Tushar Chatterjea: My ques-
tion is, in view of different opinions, why
not the Government take up the matter
earnestly and make a quick decision ?

Shri Abid Ali: We arc consulting the
State Governments again. Without that,
it is not possible to come to a decision.

Shri T. B. Vittal Rao: Which are
the State Governments that are against
this measure ?

Shri Abid Ali: It is not possible 1o
say it.

Rolling Stock’

*686. Shri S. V. Ramaswamy: Will
the Minister of Rallways be pleased
to refer to the reply given to Starred
Question No. 87 on the 26th July, 1955
and state:

(a) the reasons for obtaining loco-
motivo bed-frames and cast steel cylin-
ders from abroad, when the policy of
Government is to produce cent per cent.
Indian Engines as early as possible;
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(b) whether , corresponding parts are
allowed to be imponmor .8 engines
at Telcos;

(c) whether any fresh orders have
been placed or are proposed to be placed
abroad for these parts; and

(d) whether any attempts have beea
made to have them cast in India ?

The Deputy Minister of Rallways
and Transport (Shri Alagesan): (a) to
(d). A statement giving the information
is laid on the Table of the House. [See
Appendix V, annexure No. 7]

Shri S. V. Ramaswamy: In answer
to a previous question on this subject, it
was said that the cost of steel bed-frame
comes to about 66 per cent. of the cost of the
engirﬁei If that is sv, why was it imported
at a

Shri Alagesan: The reason is given
already. As far as the cost of the bed-
frame is concerned, it comes to Rs. 1,13,000
f.o.b. per frame. Thc reason why it has
been imported is also given. We do not
propose to import further, This is purely
to'gain experience and as a matter of experi-
ment.

Shri 8. V. Ramaswamy: As at
present, a limited number of bed-frames
and cast iron cylinders are being cast.
Will they be improved upon so that these
bed-frames and steel cylinders may not
be imported from abroad ?

Shri Alagesan: We may develop
the capacity to cast these stecl frames and
steel cylinders too. For the present, we
arc casting iron cylinders only.

Shri H. N. Mukerjee: May I know
if it is the patent law restrictions which
stand in the way of our producing ourselves
certain items mentioned in this question,
and if so, are we not in a position to cir-
cumvent some of these patent laws as many
other countries have done in order to
secure sclf-sufficiency ?

Shri Alagesan: The restrictions that
the hon. Member has mentioned  relate
only to a very few items, not to all.
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Over-bridge at Guntur

%638, Shri 8. V. L. Narasimham:
Will the Minister of Railways be plcasod
to state when the construction of the over-
bridge , at the level crossing at Guntur will
commence ?

* The Parliamentary Secretary te
the Minister of Railways and Trans-
port (Shri Shahnawazx Kban): The
construction of the over-bridge in replace-
ment of the existing level crossing at Guntur
will be commenced as soon as the Guntur
Municipal Authorities are prepared to take:
uphthmr portion of the work on the appro-
aches.

Shri S. V. L. Narasimham: May [
know what was the original estimate and
whether there has been any change in the
estimate in the construction of this bridge.

Shri Shahnawax Khan: There has
been a very considerable change with the
lapse of time. These estimates have been
prepared off and on since 1939. In 1950,
we advised the Government of Madras
that the cost of constructing this over-
bridge would be about Rs. 5 lakhs.
Now, after detailed inspection, we have
come to the conclusion that it will be Rs.
12.15 lakhs.

Shri S. V. L. Narasimham: May
I know whether the work will be under
the management of the Central Govern-
ment or whetherit will be taken up partly
by the municipality and partly by the
railway authority ?

Shri Alagesan: The railway will do
the work of over-bridge proper at their cost
and the municipality will construct the
approaches at their cost,

Scarcity Conditions in Rajasthan

*690. Shri Kasliwal: Willthc Minis-
ter of Food and Agriculture be plessed
to state:

(a) whether the attention of Gov-
ernment has been drawn to the acute
scarcity conditions prevalent in the West
and South Rajasthan owing to failure of
rains;

(b) whether Government are aware
that owing to scarcity of fodder, large
scale migration of cattle has started  from
the dry areas;

(¢) whether the prices of  foodgrains
have recently shot up considerably in
Rajasthan; and

(d) if so, the steps Government proepose
tu take in the matter ?





